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(c) whetherthe Union Government have
exact figures of slum dwellers living in each
of four metropolitan cites and if not, the
reasons thereof.

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M . ARUNACHALAM): (a) No,
Sir.’"Urban Development' is a *State Subject’
and Schemes for Slum Improvement and
provision of ownership rights to poor per-
sons are formulated and implemented by the
State governments, form time to time, in
accordance with their needs and priorities.

(b) The Housing and Urban Develop-
ment Corporation (HUDCQ) has a housing
scheme for beneficiaries belonging to the
Economically Weaker Sections of society
(families with a monthly income upto Rs.
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1050/-) with a ceiling cost of Rs. 22, 000/- in
urban areas. In addition, HUDCO also pro-
vides assistance for repairs/additions upto a
ceiling cost of Rs.11,000/-

The National Housing Bank is operating
Refinance schemes for supplementing as-
sistance by Commerciat Banks as well as
Regional or State Housing Finance Institu-
tions which are also targetted at dewlling
units with an area less than 40 Sq. mtrs.

In Delhi, the Delhi Cooperative Housing
Finance Society extands loan facilities to the
multi-purpose Cooperative Societies of J.J.
dwellars on par with other Group Housing
Cooperative Societies.

(c). The exact figures are not available.
However estimated figures, as reported to
the Central Government, as as under:-

S.No. Name of identified Slum Estimated slim
Metropolitan Population of population in1990
cly metro-city (1981) in the metro-city
(figures in lakhs)
1. Greater Bombay 28.314 41.26
2. Delhi 18.00 32.08
3. Calcutta 30.28 43.86
4. Madras 13.63 21.08
Stock of Sugar (b) The stock position with the sugar

149. SHRI MOHAN SINGH: Will the
Minster of FOOD be pleased to state:

(a) whether the sugar stock or the year
1990-91 is sufficient to meet the domestic
demand; and

(®) if s0, the stock position of sugar?

THE MINSTEROF STATE THE MINIS-
TRY OF FOOD (SHRI TARUN GOGOI): (s)
Yes, Sir.

factories as on 30.9.1991 was about 31.67
lakh tonnes (Provisional).

[English)
Committee for public sector Undertak-
ings

150, SHRI PRITHVIRAJ D. CHAVAN:
Will the PRIME MINISTER be pleased to
state:
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(a) Wether it is a fact that Supreme
Court has asked the Government to setup a
Commitiee to monitor the disputes between
the public sector Undertakings and their
administrative ministries and for disputes
between various Public Sector Undertak-
ings themselves; and

(b) if so, what action has been taken by
the Union Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY(SHRI P.K.
THUNGON): (a) Yes, Sir.

(b) Action for constituting the Commit-
tee is being takan.

investment by N.R.Is

151. SHRI PRITHVIRAJ D. CHAVAN:
Will the PRIME MINISTER be pleased to
state:
(a) whether the Government have re-
cantly allowed NRIs to invest 100 per cent
equily in new undertakings in India;

{b) if so, the details thereof; and

(c) whether NRis will be atiowed to own
100 per cent equity in old units?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF P.l.
KURIEN): (a) to (c) Government of india in
Ministry of Finance have decided to permit
Non-resident and Overseas Corporate
Bodies predominantly owned by them to
investupto 100% of the equity in high priority
industries and other industries subject to the
conditions laid down vide Press Note dated
26th October, 1991.

Commission for fixing the prices of
Consumer tems

- 152, SHRI MADAN LAL KHURANA:
- Wi the PRIME MINISTER be pleased to
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(a) whether there is any check on the
relationship between the cost of production
of consumer items and the rates at which
they are sold to the consumers;

(b) if so, the details thereof; and

(c) whether the Government propose to
appoint a permanent commission for fixing
the prices of industrial and consumer prod-
ucts on the lines of the Agricultural Prices
Commission so as to have a meaningful
check on the price realised by the manutfac-
turers;

(d) if so, the details thereof; and

(e) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES AND
PUBLICDISTRIBUTION (SHRI KAMALUD-
DIN AHMED) : (a) and (b) The production of
majority of consumer items is in the small
scale and.informal sectors. The prices of
these commodities are fixed on the basis of
their demand and supply based on the input
cost of these items,-These are supplied to
the consumers in the open competitive
market.

(c) to (e).The prices and the supply of
the consumer items are kept under constant
watch by the Government and appropriate
measures taken as and when the prices

.show abnormal rise or the supply of these

commodities fall short of their demand inthe
market. Government takes appropriate
measures 10 augment supply of these com-
modities and also 1o keep their prices at a
reasonable level. In view of this, there is no
proposal under the consideration of the
Government at present for appointing a
permanent commission for fixing the prices
of the industrial and consumer products.



